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BeUeI works In famlDe area 
Sl27. Shrl P. C. Borooah: Will the 

Minister of Food, Alrlclllture, Com. 
munit7 Development IlDd Cooperation 
be pleased to state: 

(a) the progress made for intro-
ducing special works programme 
under the Famino Code in the 
drought affected areas; and 

(b) the allocation. made for 
rreating permanent assets to provide 
emplJyment to the people In these 
areas? 

Th. Minister of state In the Mlnls-
trr of Food, Al'rlcullure, Commuull7 
Development and Cooperation (Shrl 
Govlnda Menon): (a) According to 
the information avai1abb with the 
Central Government. the number of 
relief works started in the varioua 
drought at'lected State. and the num-
ber ~f p.!fsons working on these 
worko are as lollowo:-

Name of Sllte Numher of Numher of 
relief works penon! on 

rdl~f work! 
~-,.-----

Muh).. I'radeah 3,1'3 8,%9.300 
M ....... hln "S62 ,,64,897 
Or. ... 19.600 ],30,000 
M) .... ,. :1,103 1>49,37' 
""'ulh ... 1,151 .1,10,770 
Guiarat ,OJ .1.00,000 
Abclht. Prldellt l.l34 97.1U1. 

(b) No separate aU.)cations have 
been made for creatmg permanent 
assets, but the State Governm.nta 
have been asked to undertake ad-
vanCe execution of plan schemes bl 
Way of relief work. so that perma· 
nent asseu are created 

.Ja7BDU 8hlpplnl COmp&D7 

Sl28. 8hrl p. C. Borooah: 
Shrl Barl Vishnu Kamat.h: 
Shrl S. M. BaIlerJee: 
8hrl Dajl: 

Will the Minister of Transport, 
Aviation, Shlpplnl aDd Tonriam be 
pleased to state: 

(a) whether It Is a fact Utat 
Jayanti Shipping Company has re-
quested Government for a loan of 
RI. three crores urgently. while In-
quiry into the allegations of mil-
managoment against the C.)mpany .are 
still in progress; 

(b) if so, the purpose for which 
the loan bas been sought; and 

(c) Government's reactiOn theretoT 

The Minister of Transport. A v\aUou, 
Shipping aDd Tourism (Shrl Saujlva 
Reddy): (a) N", Sir. A requost for 
a loan of only Rs. l'~ crore was re-
ceived and thi!l: was subsequenU, 
withdrawn. 

(b) and (c). Do not arise. 

CochID Port 

5729. Shrl DaJI: 
Shri Warlor: 

Will the Minister of Transport, 
Aviation, Shlppinl' and Tourism be 
pieasod to atate: 

(a) whether it ia a fact th., a 
ftoatin, crane boUlht from HoU",,", 
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'= use at Coehin Port is lying un- ' ~ Of) ~ ~ ""t 51~ it flf<r-ll 
-.! for the last six months; 

(II) U 10, the reason. therefor; 

(c) the total cost of the crane; and 
(d) the steps taken to ensure 

.... Iy use of the crane? 

The Minister ef Transport, Aviation, 
Shipping and Tourism (Shrl Saujlva 
aetidyl: (a) Yes. The floating crane 
ordered on Messrs. Hensen's of 
Rotterdam arrived at Coehin Port In 
December. 1965. 

(b) There wore certain defect. In 
~ard to generator and power out· 
put. The speed in water was lower 
tban the speed specified In the can· 
inct. 

(c) The total cost of the crane Is 
Rs. 68 lakh. including Customs duty 
of ft.. 21.5 lakh •. 

(d) The defects In generators and 
power out-pUt were ".t right In 
»arch. A, regards rated spoed. the 
matter is under discussion betwe~n 

the Port Trust and the manuhctur-
ing firm. As this defect doe. not 
-"I"Ct operations. the pJrt Tru.t ore 
ft1deBVouring to bring the crane Into 
_. subject to legal safeguard. p."d. 
ing arrangements for s.:nding the 
... esse! to Bombay and dry dockln, 
It for examination of the hull. • 
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